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Supreme Court [16]

Acumen (J) Marketing (P) Ltd. v. Hooghly Mills Co. Ltd., (Dipankar Datta and Sheel Nagu, JJ.), 2026
SCC OnLine SC 2374

Arun v. State of U.P., (J.B. Pardiwala and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 2371

Balakrishna v. G.N. Kanniah Naidu, (Sanjiv Khanna and J.K. Maheshwari, JJ.), 2022 SCC OnLine
SC 2612

Bhola Paik v. State of W.B., (B.V. Nagarathna and R. Mahadevan, JJ.), 2026 SCC OnLine SC 2373

CIT v. Kamla Chandrasingh Kabali, (S. Ravindra Bhat and Dipankar Datta, JJ.), 2023 SCC OnLine
SC 2774

JUD Cements Ltd. v. Asset Reconstruction Co. (India) Ltd., (Sanjiv Khanna and M.M. Sundresh, JJ.),
2023 SCC OnLine SC 2773

Pinki Singh v. Union of India, (Bela M. Trivedi and P.K. Mishra, JJ.), 2023 SCC OnLine SC 2776

Rajkumar Madki v. Shailendra Beldale, (Dipankar Datta and Sheel Nagu, JJ.), 2026 SCC OnLine SC
2372

Santhosh Kumar N.P. v. State-Station House Officer, (B.V. Nagarathna and K.V. Viswanathan, JJ.),
2025 SCC OnLine SC 3857

Sheetal Mittal v. State of Rajasthan, (M.R. Shah and C.T. Ravikumar, JJ.), 2023 SCC OnLine SC
2775

Shreeram Builders v. Upendra Kantilal Thanawala, (Abhay S. Oka and Augustine George Masih,
J1.), 2024 SCC OnLine SC 6601

Shreeram Builders v. Upendra Kantilal Thanawala, (Abhay S. Oka and Augustine George Masih,
J].), 2024 SCC OnLine SC 6602

South Bihar Power Distribution Co. Ltd. v. India Power Corpn. Ltd., (Abhay S. Oka and Ujjal
Bhuyan, JJ.), 2024 SCC OnLine SC 6600

South Bihar Power Distribution Co. Ltd. v. India Power Corpn. Ltd., (B.V. Nagarathna and Ujjal
Bhuyan, JJ.), 2026 SCC OnLine SC 2370

Suleman v. State of U.P., (Sanjay Kishan Kaul and Abhay S. Oka, JJ.), 2022 SCC OnLine SC 2611

Vishal Gupta v. Union of India, (P.S. Narasimha and A.S. Chandurkar, JJ.), 2025 SCC OnLine SC
3858

Allahabad High Court [1]

Electrical Madhyanchal Vidyut Vitran Nigam Ltd. v. U.P. Human Rights Commission, (Shekhar B.
Saraf and Amitabh Kumar Rai, JJ.), 2026 SCC OnLine All 42431

Andhra Pradesh High Court [141]
A. Nagaraju v. State of A.P., (V. Sujatha, J.), 2026 SCC OnLine AP 5291

A. Radhakrishna Naidu v. A. Radhakrishna Naidu, (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC
OnLine AP 5271

A. Raffiunnisa Abdul Waheb Sharani v. Tirupati Municipal Corpn., (D. Ramesh and Alapati Giridhar,
J1.), 2026 SCC OnLine AP 5233

Abdul Hadhi Jibin Vkg v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 5244
Abhram Khilla v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 5252
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Adapa Venkata Rao v. State of A.P., (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP 5317

Adavikatla Appa Rao v. Appellate Authority & Special Chief Secretary To Government, (Ravi Nath
Tilhari and Purushottam Kumar Chintalapudi, JJ.), 2026 SCC OnLine AP 5277

Alapati Kalyana Charan v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP
5263

Alla Sanyasi Rao v. Mandala Poli Naidu, (D. Ramesh and A. Hari Haranadha Sarma, JJ.), 2026 SCC
OnLine AP 5232

Allada (Bourothu) Gopi Rani v. State of A.P., (Subba Reddy Satti, J.), 2026 SCC OnLine AP 5345
Arnepalli Sankara Rao v. State of A.P., (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP 5323
Arockiya Samy v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 5255

Avanigadda Rambabu v. State of A.P., (Harinath. N., J.), 2026 SCC OnLine AP 5326

B. Hupani Kavitha v. State of A.P., (D. Ramesh and Alapati Giridhar, JJ.), 2026 SCC OnLine AP
5309

B. Lakshmi Narasamma v. State of A.P., (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP 5332

B. Madana Manohara Rao v. State of A.P., (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP 5314
Balija Sarojamma v. State of A.P., (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 5275
Basireddy Jayarami Reddy v. State of A.P., (Subba Reddy Satti, J.), 2026 SCC OnLine AP 5341
Bhimavarapu Koti Reddy v. State of A.P., (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP 5298

CBSE v. Ayyagari Hima Kavya, (Lisa Gill, C.J. and Challa Gunaranjan, J.), 2026 SCC OnLine AP
5279

Chaganti Prassana Kumari v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 5260
Challa Padma v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP 5337
Chamakuri Yellamanda v. State of A.P., (Subba Reddy Satti, J.), 2026 SCC OnLine AP 5339

Chandraiahgari Madusudhan Reddy v. State of A.P., (Sunitha Gandham, J.), 2026 SCC OnLine AP
5265

Chandramalla Ganesh v. State of A.P., (V. Sujatha, J.), 2026 SCC OnLine AP 5302
Cheemalakunta Sai v. State of A.P., (Sunitha Gandham, J.), 2026 SCC OnLine AP 5267
Chilukuri Satyanarayana v. State of A.P., (V. Sujatha, J.), 2026 SCC OnLine AP 5315

Dasari Hari Babu v. RBI, (Battu Devanand and Tuhin Kumar Gedela, JJ.), 2026 SCC OnLine AP
5358

Delhi Public School v. Union of India, (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 5299
Dendeti Phani Kumari v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP 5259
Desireddy Chinnapa Reddy v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 5250

East Coast Constructions & Industries Ltd. v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2026
SCC OnLine AP 5364

Essemm Intraport Services (P) Ltd. v. Union of India, (Ravi Cheemalapati, J.), 2026 SCC OnLine AP
5360

G. Govardhana v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2026 SCC OnLine AP 5356

G. Venkata Rao v. State of A.P., (Ravi Nath Tilhari and Alapati Giridhar, JJ.), 2026 SCC OnLine AP
5281

Gollori Nagu v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 5254
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Greenland Organics v. Greenland Organics, (D. Ramesh and Alapati Giridhar, JJ.), 2026 SCC
OnLine AP 5237

Gunturi Prabhudas v. State of A.P., (V. Sujatha, J.), 2026 SCC OnLine AP 5289
H. Rana Pratap v. State of A.P., (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP 5290
Harijanna Pedda Sanjanna v. State of A.P., (V. Sujatha, J.), 2026 SCC OnLine AP 5359

Harini Fiber Yard & Workshop v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2026 SCC OnLine AP
5325

Hope Integrated Rural Development Society v. Principal Secretary, (Lisa Gill, C.J. and Challa
Gunaranjan, J.), 2026 SCC OnLine AP 5286

Indian Oil Corpn. Ltd. v. Union of India, (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 5331

K. Naveen Chowdary v. Union of India, (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 5273
Kandala Narappa Naidu v. State of A.P., (Subba Reddy Satti, J.), 2026 SCC OnLine AP 5310
Kandregula Jaya Vinay v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 5248
Karri Nagi Reddy v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2026 SCC OnLine AP 5304

Kathirisetty Venkata Kalyana Chakravathy v. Srikakulam Municipality, (D. Ramesh and Alapati
Giridhar, JJ.), 2026 SCC OnLine AP 5228

Kavadi Pushpavathi v. Sriram Chengaiah, (Ravi Nath Tilhari and Alapati Giridhar, JJ.), 2026 SCC
OnLine AP 5280

Kavala Venkata Narasimham v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP
5348

Kokkiligadda Gopi Raju v. State of A.P., (V. Sujatha, J.), 2026 SCC OnLine AP 5344
Kollusu Aadhamma v. State of A.P., (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 5327
Kona Ramakrishna v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP 5335

Kota Sai Kumari v. Gudla Ramesh Kumar, (D. Ramesh and Alapati Giridhar, JJ.), 2026 SCC OnLine
AP 5226

Kota Vinutha v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 5253
Kuna Rajasekhar v. Sanapala Geetha, (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 5234
L. Lokeswara Reddy v. State of A.P., (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP 5288
Lake Sahadev v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 5256
Lakkasani Parvathi v. State of A.P., (Kiranmayee Mandava, J.), 2026 SCC OnLine AP 5333

Lingapalli Prasad v. Lingapalli Sasirekha, (D. Ramesh and Alapati Giridhar, JJ.), 2026 SCC OnLine
AP 5231

Lokam Venkateswara Rao v. State of A.P., (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP 5322
M. Devendra v. State of A.P., (Nyapathy Vijay, J.), 2026 SCC OnLine AP 5355

M. Kishore Kumar Reddy v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 5262
M. Siva Rama Krishna, In re, (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP 5292

Machikuri Sachin v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP 5266

Mahimaluri Sumanjali v. State of A.P., (Purushottam Kumar Chintalapudi, J.), 2026 SCC OnLine AP
5272

Makireddy Rajeswari v. State of A.P., (Ravi Nath Tilhari and Purushottam Kumar Chintalapudi, JJ.),
2026 SCC OnLine AP 5361
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Malla Sreenu v. State of A.P., (V. Sujatha, J.), 2026 SCC OnLine AP 5303

Marapaka Maheswara Rao v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP
5258

Margani Srivijaya Lakshmi v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP
5240

Marubarthi Venkata Lakshmi v. State of A.P., (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 5324
Meejuru Pratap v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 5246

Merla Chinna Burayya v. State of A.P., (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 5294
Moka Somaiah v. State of A.P., (Subba Reddy Satti, J.), 2026 SCC OnLine AP 5365

Momin Shafiulla v. State of A.P., (Nyapathy Vijay, J.), 2026 SCC OnLine AP 5334

Mortha Indira v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 5257

N. Anasuyamma v. G.S. Rao, (D. Ramesh and A. Hari Haranadha Sarma, JJ.), 2026 SCC OnLine AP
5229

Nagendla Pitchamma v. State of A.P., (Subba Reddy Satti, J.), 2026 SCC OnLine AP 5342
Nakka Chinna Venkatasubbaiah v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 5245

Nallamatti Mohana Rao v. Galidevara Satyanarayana, (D. Ramesh and A. Hari Haranadha Sarma,
J1.), 2026 SCC OnLine AP 5223

Nandyala Chandra Sekhar Reddy v. State of A.P., (Battu Devanand and Tuhin Kumar Gedela, 1J.),
2026 SCC OnLine AP 5276

Nasarunnisa Begum v. Union of India, (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 5312

Nurjahan v. Mohd. Azmal, (D. Ramesh and A. Hari Haranadha Sarma, JJ.), 2026 SCC OnLine AP
5227

Owk Ankanna v. State of A.P., (HARINATH. N., J.), 2026 SCC OnLine AP 5343
P. Dhanaraj v. State of A.P., (Balaji Medamalli, J.), 2026 SCC OnLine AP 5353
P. Perilav. State of A.P., (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP 5321

P. Rama Chandra Reddy v. State of A.P., (Lisa Gill, C.J. and Challa Gunaranjan, J.), 2026 SCC
OnLine AP 5283

P. Venugopala Reddy v. M.S. Ramanathan, (Battu Devanand and Tuhin Kumar Gedela, JJ.), 2026
SCC OnLine AP 5230

Paidala Thirupathi Reddy & Brothers v. State of A.P., (Ravi Cheemalapati, J.), 2026 SCC OnLine AP
5296

Palegar Manjunath Naidu v. G. Hanumantha Rayudu Ananthapur, (D. Ramesh and A. Hari
Haranadha Sarma, JJ.), 2026 SCC OnLine AP 5225

Pallipamu Venkateswara Rao v. Adikavi Nannaya University, (V. Sujatha, J.), 2026 SCC OnLine AP
5300

Pathakota Anitha v. State of A.P., (Subba Reddy Satti, J.), 2026 SCC OnLine AP 5329
Patnala Raju v. Patnala Raju, (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP 5270

Pediment Constructions (P) Ltd. v. State of A.P., (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP
5320

Ponugumati Papa v. State of A.P., (Sunitha Gandham, J.), 2026 SCC OnLine AP 5238

Pothuluri Veerabhrahmendra Swamivari Devasthanam Committee v. State of A.P., (B.S. Bhanumathi,
J.), 2026 SCC OnLine AP 5285
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